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Per Mr. A.K. Pattnaik, J.M.:- Heard Mr. Mukhtar Khan, learned counsel for 

the applicant and Mr P.D. Singh, learned counsel for the respondents. 

2.  The OA is disposed of being not pressed with liberty to the 

applicant to file a contempt petition or a petition for implementation of the 

order of the Tribunal.  

           [Pradeep Kumar]                                           [ A.K. Pattnaik] 
              Member(A)                             Member(J) 
             
Srk. 
 
 
 
 
 
 
 


